
L

C:KN'rR,Ai. A!).M ! N 1 STHAT ! VK TH I HIJNM.
FH !NC; I FAi. HKNCH, NKW DHJ.Hl

HA NO. 8H/2002 !N

MA NO. 707/2002

MA NO. 708/2002

OA NO. 234 1-/1995

0)
r)
/

!hia I'.Fe 12t,h day <if Novemhftr. 2002

HON'Hj.K SH. K.LIj.O.iF S I NOH, MKMHKH f J )
HON'BJ..K SH. M.F.SJNCHH. MK.MHKH (A)

1 . l.!nion of India

Thorough ita Secret.ary,
M i n i .atry of I nf ormat. ? on and Hroadoant i nsr
Shaatr i Hhawan. Now On 1h i .

2. The Director (jener.al.

Al l 1nd i a Had i o.

Far ) i ament. St. reet,
New Delhi.

3. 'The Di rector Oener.al , (Doordarshan).
Doordarahan Hhawa.n.

Oopcrnicu.a .Alar2'.
Now Do 1h i . He V i e w .A no ' t r an I

( Hy Advocate : Sh . S. .M. Ar i f )

1  .

h.

(Hv

V e r n u R

The A.anociation of Had i o & Televiaion,
H n g i n e e r i n c K !Ti d 1 o y e e a

Minintry of Information and Hroadcaating.
Hoprenented by Shri H. Da.n Gupta.
H/o K-20f)2. Oh i t.taran jan Fark.
Now Dolhi-iy.

Shri Ha.na Shamaher Singh,
S/o Shr i Chand ra .Alo ! eahwar S i nsrh ,

Shri Vogeah Kijmar
S/o .iagdinh Fra.cad.

Shri y.k. Gupta,
S/o Shri O. IF Gupta.

Shr i K . K . She.rma,
S/o Shri I..0. s h a rma

Shri Ku!deep Hhan
S/o Shri Shyam i.a! Hhan.

Shri K.F. Singh,
S/o S h r i Ham S h a r an

.Advoca te! .Aln. Meenu Mai nee nroxv for
S h . H. S. .Ai a i n e e )

Hennondon';:
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n u n K R (OHA].)

Hy Sh. K'jldip Singh, Member (. .O

Since HA-HH/20{)2 wan fi led on the bam n of i he

wan pand.ng .n appaa, Pefnra ,:he Hon'b.a Sppra.e fra,-.,
in a SI.H. The said Sf.H has been dinminned. So the jndgrt-n^
of the earl ier Conrt stands nnheld. So there ,n no grchnd for
HA. Hen<;e this HA has become i n f rnctuoiis and . d i .a

o  Hesnondents are al lowed 2 months ime t-.3

orders r>3.ssed in the OA t rom today.

(  M.P. S 1 KCjH )

Memsber ( A )

' sd '

(■ K.l.dV!) i H S 1 NOd! )
Member (.1 )


